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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 03.12.2020 (THURSDAY) 

        COURT OF CHAIRPERSON (VIRTUAL MODE) 

10:30 AM 

 

In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, the Acting Chairperson and Hon’ble Mr. Justice Anant Bijay 

Singh, Member (Judicial) 
   

  For Admission (Fresh Cases) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 1006 of 

2020 

 

Anil N. Surwade & Ors. 

Vs. 

Prashant Jain 

Resolution Professional, Sejal Glass Ltd. 

 
 

 

Mayank Kshirsagar   

2.  Comp. App. (AT) 

(Ins) No. 1014 of 

2020 

 
 

Kailash Devbuild (India) Pvt. Ltd. 

Vs. 

Inox Wind Infrastructure Services Ltd. 

Anshuman 

Shrivastava  

 

3.  Comp. App. (AT) 

(Ins) No. 1015 of 

2020 

 
 

Oriental Coal Corporation 

Vs. 

Decore Exxoils Pvt. Ltd. 

Bharat  Gupta   

4.  Comp. App. (AT) 

(Ins) No. 1016 of 

2020 
 
 

Kestrel Import & Export Pvt. Ltd. 

Vs. 

Sunil Parmanand Kewalramani  

Pratik Tripathi   

5.  Comp. App. (AT) 

(Ins) No. 1017 of 

2020 

 
 

 

Abhinandan Jain 

Vs. 

Tanaya Enterprises Pvt. Ltd. 

Shalabh  Singhal    

6.  Comp. App. (AT) 

(Ins) No. 1018 of 

2020 

 
 

 

Urban Sancturies Developers Pvt. Ltd. 

Vs. 

Sunil Parmanand Kewalramani & Ors. 

P.S. Tripathi   

7.  Comp. App. (AT) 

(Ins) No. 1019 of 

2020 

 
 

Modlite Holdings Pvt. Ltd. 

Vs. 

Parmanand Kewalramani  

 

 

 

P.S. Tripathi   

8.  Comp. App. (AT) 

(Ins) No. 1020 of 

2020 

 
 

Solutions Business Centre LLP 

Vs. 

Renu Kumar & Ors. 

 

 

Piyush Sachdev  
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9.  Comp. App. (AT) 

(Ins) No. 1026 of 

2020 

 
 

GABS Megacorp Ltd. 

Vs. 

Sutanu Sinha and Anr. 

Harsh Parashar  

10.  Comp. App. (AT) 

(Ins) No. 1027 of 

2020 

 
 

GABS Megacorp Ltd. 

Vs. 

Sutanu Sinha and Anr. 

Harsh Parashar  

11.  Comp. App. (AT) 

(Ins) No. 1030-

1031 of 2020 

 
 

Marappar Textiles Pvt. Ltd. 

Vs. 

Indian Overseas Bank 

A S Sathish Kumar  

12.  Comp. App. (AT) 

(Ins) No. 1034 of 

2020 

 

 
 

Rakesh Kumar Agarwal & Ors. 

Vs. 

Devendra P. Jain 

Liquidator of Asis Logistics Ltd. 

 

Rajesh Bohra  

13.  Competition App. 

(AT) No. 25 of 

2020 

 

Next Radio Ltd. 

Vs. 

Competition Commission of India & 

Ors. 

 

 

Abhishek Malhotra   

 
  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Copy to: - 

                                                                              By the order of Hon’ble Acting Chairperson 

1. Notice Board                 -sd/-                    

2. Website: www.nclat.nic.in                                                                      Registrar    
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